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(b) if so, the amount of compensa
tion paid to the company and the 
basis of the compilation of compen
sation;

(c) the total number of Railway- 
men employed on this line and the 
present rates of wages of the diffe
rent categories of these Railwaymen; 
and

(d) how soon the wages of the 
Railwaymen working on the Barsi 
Light Railway will be adjusted on 
the basis of Central Pay Commission 
scales?

The Deputy Minister of Railways 
and Transport (Shri Alagesan); (a)
Not yet, but notice of Goverii'nent’s 
intention to purchase tha line with 
effect from 1st January 1954, has 
been served on the Barsi Light Rail
way Company.

(b) Compensation representing the
purchase price is payable on 1st 
January 1954 and is to be equal to 
the capital expenditure ircurred by
the Company prior to that date as
provided in the contract.

(c) The total number of staff is 
2,007. A  statement showing their 
present scales of pay is attached. 
[Sec Appendix III, annexure No.

(d) Does not arise at present, but
the intention ic that the staff will be
brought on to appropriate C. P. C. 
scales, based on their qualifications, 
experience and the duties and res
ponsibilities expected of them, from 
the date their services are taken over 
by Government.

L a b o u r  W e l f a r e  F u n d s

299. Shri S. C. Samanta: Will the 
Minister of Labour be pleased to 
state:

(a) whether all the State Govern
ments have been asked by the Cen
tral Government to issue instructions 
to all employees’ organisations and/ 
or industrial undertakings in their 
respective jurisdictions to constitute 
La'bour Welfare Funds on a volun
tary basis.;

(b) if so, when; and

(c) how the Welfare Funds will be 
administered?

The Deputy Minister of Labour 
(Shri Abid Ali): (a) Yes, except the 
Governments of Jammu and Kashmir 
and Andaman and Nicobar Islandl .̂

(b) 30th October. 1952.

(c) The model scheme whicn bbs 
been recommended to State Govern
ments for adoption with such local 
modifications as may be considered 
necessary provides that there should 
be a Welfare Fund Con.mittse. It is 
to consist of represeuiati/es of em
ployers and workers engaged in the 
undertaking for the admiaistraiion j f  
the Fund.

C o a l  M in e s  a n d  M ic a  M in e s  L a b o u r  
W e l f a r e  F u n d s

A. C. Guha: WHl
Labour be pleased

the
to

300. Shri
Minister of 
state:

(a) the closing balance at the end 
of the last two financial years of the 
Coal Mines Labour Welfare Fund and 
the Mica Mines Labour Welfare Fund;

(b ) the revenues these two Funds 
have got during the financial year
1952-53; and

(c) the likely closing balance at 
the end of the financial year 1952-53?

The Deputy Minister of Labour 
(Shri Abid Ali): The closing balances 
were as follows:—

Year
(3oal Mines Mica Mines 

Labour Labour 
Welfare Welfare 
Fimd Fund

(3)1950-51
1951-52

Rs.
2,43,61,000

2,79,27,000

Rs.
75,57,000

1,07^6,000

Coal Mines 
Labour Wel

fare Fund

Mica Mines 
Labour Wel
fare Fund

(b) Revenues Rs.
during the 1,10,64,000 
year 1952-53 
(Estimates)

Rs.
30,00,000

Coal Mines 
LabourWel- 
fare Fund

Mica Mines 
Labour 
Welfare 
Fund

(c) Closing 
balance at 
the end of
1952-53
(Estimates)

Rs.
2,99,91.000

Rs.
1,24,32,000

A r r a n g e m e n t s  f o r  D r i n k i n g  W a t e r  
ON R a i l w a y s

301. Shri M. L. Dwivedi: Will the
M in i s t e r  o f  Railways b e  p l e a s e d  to 
s t a t e :

( a )  t h e  n u m b e r  o f  s m a l l  r a i lw a >  
s t a t io n s  w h e r e  a r r a n g e m e n t s  f o r  d r i n k 

in g  w a t e r  o n  p l a t f o r m s  f o r  t h e  t r a v e l 
l i n g  p u b l i c  ( i )  in  w a i t i n g  h a l l s ,  a n d
( i i )  r u n n i n g  t r a i n s  e x i s t  ( 1 )  t h r o u g h ,  
o u t  t h e  y e a r ,  ( 2 )  p a r t  o f  the year;
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(b ) whether Government have re
ceived complaints regarding lack of 
facilities and misuse of railway “pani- 
walas” by railway authorities at the 
stations;

(c) if so, the step taken and likely 
to be taken to mitigate the difficulties 
of the travelling public;

(d ) what are the additional arrange
ments and facilities, if any, envisaged 
in the year 1953; and

(e) whether uniformity in this direc
tion has been achieved in all the zones?

The Deputy Minister of Railways 
and Transport (Shri Alajesin): (a )
At all stations, large and small, e.'.copt 
passenger halts, arran»Bment3 exist 
for supply of drinking water to 
passengers. Both passince-s in 
Waiting Halls and in trams Cvnn avail 
of these arrangements ihroughout the 
year. Ip summer months these 
arrangements are further supple
mented as necessary. As pas
senger halts are not regular stations, 
the provision of such arrangements 
are not possible there.

(b) and (c). Occasional complaints 
are received. These fre promptly 
attended to and remodi.il measuies 
taken by the Railway Administration 
concerned as found necessary.

(d) Additional arrant'ements for 
supply of drinking wt'.iir to passengers 
during the current year include, (a) 
installation of water coolers for sup
ply of electrically I'ooled drinking 
water at more stations, (b) provision 
of additional water-huts, tube-wells, 
water-fountains on platforms, (c) 
appointment of additional water men 
curing hot weather rnjiiihs and (d) 
cvperiments with the arrnngcn;eni of 
carriage and supply of drinking water 
in moving trains over certain sections.

(e) Yes, generally.

Food P osition

302. Shri B. K. Das: Will the Minis
ter of Food and Af^ricuhure be pleas
ed to state the opening stock position 
of foodgrains in the year 1953 with 
particular reference to the following:—

(i) stock of rice and wheat with the 
Central Government;

(ii) the total stock of rice and 
wheat with the State Governments; , 
and

(iii) the stock of imported rice and 
of internally procured rice?

The Minister of Food and Agrical- 
inre (Shri Kidwai): (i> Rice 38,0('0 
tons and Wheat 3-69 lakh tons.

(ii) Rice 5.73 lakh tons and Wheat 
5-89 lakh tons.

(iii) So far as the 33,000 tons stacks 
of rice which were with ihe Centre 
were of imported variety. As regards 
the stock of rice held by the Slat* 
Governments it is difficult to give pre
cisely their break up but most of it 
consisted of rice procured internally.

Q uarters for Railw a ys  Staff

303. Sliri Frank Anthony: Will the
Minister of Railways be pleased to 
state:

(a) the number of quarters erected, 
in each zone, for Class IV staff during 
the year 1952-53;

(b) the number of quarters erected, 
in each zone, for Class III staff during 
the year 1952-53;

(c) the total cost incurred in respect 
of Class III and Class IV staff quarters 
respectively;

(d) the number of essential Class IV 
staff still not provided with quarters in 
each zone: and

(e) the number of essential Class 
III staff' still not provided with quar
ters in each zone?

The Deputy Minister of Railways 
and Transport (Shri Alagesan): (a )
to (e). A  statement showing the 
required information is laid on the 
Table of the House. [Sec Appendix 
III, annexure No. 32.T

D erailment of T rain  near Sankalpur

304. Sardar A. S. Saigal: (a) Will 
the Minister of Railways be pleased 
to state whether it is a fact that near 
Sankalpur station, on or about the 28th 
December, 1952, a passenger train 
coming from Gandhidham derailed?

(b) How many persons died and how 
many were injured and what was the 
loss sustained?

The Deputy Minister of Railways 
and Transport (Shri Alaf^esan): (a)
At 5-45 hours on 28th December, 1952. 
65 Up Mixed ^rain partly deraiied 
while running between Sontslpur and 
Piprala stations.

(b) No one was killed but six 
passengers sustained injuries—two 
grievous and four slight.

Ra il w a y  Employees (R etrench
m ent )

305. Shri Namhiar: Will the Minis
ter of Railways be pleased to state.

(a) the total number of Railway- 
men retrenched, zone-wise and cate
gory-wise since the introduction of 
the Zonal System; and




